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 PAPERS  LAID  ON  THE  TABLE

 Annuai  Report  and  Review  on  tha

 {English}

 working  of  the  Brahmaputra
 Board  etc.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (KUMARIGIRUAVYAS)
 On  behalf  of  Shri  Vidyacharan  Shukla,  |  beg
 to  lay  on  the  Table-

 (1)

 (2)

 (3)

 (4)

 (5)

 Acopy  of  the  Annual  Report  (Hind:
 and  English  Versicns)  of  the  Brah-
 maputra  Board  for  the  year  1990
 91  along  with  Audited  Accounts

 A  statement  (Hind:  and  English
 versions)-(a)  regarding  Review  by
 the  Government  on  the  working  cf
 the  Brahmaputra Board  for  the  year
 1990-91  and  (b)  showing  reasons
 for  delay  in  laying  the  papers
 mention  at  (1)  above  [Placed  inthe
 Litrary  See  No  LT  1473/92]

 Acopy  of  the  Annual  Report  (Hind!
 and  English  versions)  of  the  Betwa
 River  Board,  Jhansi,  for  the  year
 1990-91  along  with  Audited  Ac-
 counts

 A  statement  (Hindi  and  English
 versions)  (a)  regarding  Review  by
 the  Government  on  the  working  of
 the  Betwa  River  Board,  Jhansi,  for
 the  year  1990-91  and  (b)  showing
 reasons  for  delay  in  laying  the
 papers  mentioned  at  (3)  above
 [Placed  in  Library  See  No  LT
 1474/92]  +

 Acopy  of  the  Annual  Report  (Hind:
 and  English  versions)  of  the  Na-
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 tional  Institute  of  Hydrology,
 Roorkee,  for  the  year  1990-91  along
 with  Audited  Accounts

 A  statement  (Hindi  and  English
 versions)  (a)  regarding  Review  by
 the  Government  on  the  working  of
 the  National  Institute  of  Hydrology,
 Roorkee,  forthe  year  1990-91  and
 (b)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (5)
 above  [Placed  in  Library  See  No
 LT  1475/92]

 Annual  Report  and  Review  on  the  Work-
 Ing  of  the  Stee!  Authority  of  India,  Ltd.  etc

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  STEEL  (SHR!  SONTOSH
 MOHAN  DEV)  |  bag  to  lay  on  the  Table

 (1)

 (2)

 (3)

 Acopy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 sub-section  (1)  of  section  619  A  of
 the  Companies  Act,  1956

 (1)  Review by  the  Governmenton
 the  working  of  the  Steel  Au
 thority  of  India  Limited,  New
 Delhi,  for  the  year  1990-91

 (॥).  Annual  Report  of  the  Steel
 Authonty  of  India  Limited,  New
 Delhi,  for  the  year  1990  91
 along  with  Audited  Accounts
 and  comments  of  the  Comp-
 troller  and  Auditor  General
 thereon

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  Papers  mentioned
 at  (1)  above  [Placed  in  Library
 See  -  LT  -  1476/92]

 A  copy  each  of  the  Memorandum
 of  Understanding  fortheyéar  1991-
 92  between  the  Kudremukh  iron
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 6)

 Ore  Company  Limited  and  the
 Ministry  of  Steel  (Hindi  and  English
 versions).  [Placed  In  Library.  See
 No.  LT  1477/92]

 A  copy  of  the  Memorandum  of
 Understanding  for  the  year  1991-
 92  between  the  Manganese  Ore
 (India)  Limited  and  thw  Ministry  of
 Steel  (Hindi  and  English  versions).
 [Placed  in  Library.  See  No.  LT
 1477-A/92}

 A  copy  of  the  Memorandum  of
 Understanding  for  the  year  1991-
 92  between  the  National  Mineral
 Development  Corporation  Limited
 and  the  Ministry  of  Stee!  (Hindi  and
 English  versions).  [Placed  in  Li-
 brary  See.  No.  LT  1478/92]

 Indian  Post  Office  (Ninth  Amendment
 Rules,  1991.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  COMMUNICATIONS  (SHRI
 RAJESH  PILOT):  I  beg  to  lay  on  the  Table—

 A  copy  of  the  Indian  Post  Office
 (Ninth  Amendment)  Rules,  1991
 (Hindi  and  English  versions)  pub-
 lished  in  Notification  No.  G.S.R.
 643  (७)  in  Gazette  of  India  dated
 the  23rd  October,  1991  under  sub-
 section  (4)  of  section  74  of  the
 Indian  Post  Office  Act,  1898  to-
 gether  with  a  corrigendum  there  to
 published  in  Notification  No.G.S.R.
 749  (E)  dated  the  23rd  December,
 1991.  [Placed  in  Library.  See  No.
 LT  1479/92]

 Annual  Report  and  Review  on  the  work-
 Ing  of  Nathpa  Jhakr!  Power  Corporation

 Ltd,  Shimla  for  1990-91  etc.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  POWER  AND  NON-CON-
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 VENTIONAL  ENERGY  SOURCES  (SHRI
 KALP  NATH  RAI):  ।  beg  to  lay  on  the  Table-

 (1)

 (a)

 (0)

 (2)

 Acopy  each  of  the  following  paper
 (Hindi  and  English  versions)  under
 sub-section  (1)  of  section  619  A  of
 the  Companies  Act,  1956:-

 (i)  |  Reviewby  the  Governmenton
 the  working  of  the  Nathpa
 Jhakri  Power  Corporation
 Limited,  Shimla,  for  the  year
 1990-91.

 *

 (ii)  Annual  Report  of  the  Nathpa
 Jhakri  Power  Corporation
 Limited,  Shimla,  for  the  year
 1990-91  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller  and  Auditor  Gen-
 eral  thereon.  [Placed.  in
 Library.  See  No.  LT  1480/92]

 (i)  Review  by  the  Governmenton
 the  working  of  the  Rural  Elec-
 trification  Corporation  Limited,
 New  Delhi,  for  the  year  1990-
 91.

 (ii)  Annual  Report  of  the  Rural
 Electrification  Corporation
 Limited,  New  Delhi,  for  the  year
 1990-91  along  with  Audited
 Accounts and  comments  of  the
 Comptroller  and  Auditor  Gen-
 eral  thereon.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  item  (b)  of  (1)  above.  [Placed  in
 Library.  See  No.  LT  1481/92}

 Notification  making  certain  amend-
 ments  in  the  Second  Schedule  to  the

 Mines  and  Minerals  Act,  1957  etc.

 [  Translation)

 THE  MINISTER  OF  STATE  OF  MINIS-
 TRY  OF  MINES  (SHRI  BALRAM  SINGH


